
It may be mentioned that the 500 
MW units in the Super Tbermel Power 
Projects are amoD.l the Arst few UDitl 
being introduced in the Indian "ower 
.,stems and the technology and exper-
tise are new for the power industry 
in India. As such, the specifications 
bave to be drawn up carefully. 

In addition, tOI the above super ther-
mal power stations. Government ap-
proval has been accorded during Feb-
ruary, 1978 for construction of a 630 
MW capacity supper thermal power 
station at NeyeU with a provision for 
expansion to 1260 MW. This project 
has been entrusted to the Neyvell Lig. 
nite Corporation for implementation. 
The first and second generating units 
are expected to be commissioned in 
1983-84 and the third unit in 1984-85. 

Arrea ... due to Coal India Ltd. 

.201. SHRI INDRAJTT GUPTA : 
Will the Minister of ENERGY AND 
IRRIGATION AND COAl.., be pleased 

to state: 

(a) whether about Rs. Ro crOrf'S are 
due to Coal India by way of arrears of 
paymen t from consumers ; 

(b) whether the main d('fault~rs are 
public sector undertakings like raHways, 
steel plants and power plants ; and 

(c) if so, ~ction taken to recover the 
dues speedily ? 

THE MINISTER OF ENERGY 
AND IRRIGATION AND COAl .. 
fSHRI A. B. A. GHANI KHAN CHAU-
DHURI) : (a) Yes, Sir. 

(b Yes, Sir. 

{<j The realisation of sales dues and 
aetJem~.. of disputes regarding the 
amount due or payment is a continuous 
process. The coal companif's are pur-
mine; the m'ltter with the diiferf"nt COn .. 
sumers. 

Shoftale or Explosive. lor Coal Illda.try 

-202. SHRI M. RAl\1 GOPAL 
REDDY : WiJI the Minist~r of ENERGY 
AND IRRIGATION AND COAl, b~ 
pleased to state : 

<a> whether it is a tact that coal in, 
duatry in the coun try is likely to experience 
shortage or exp1oai¥es in the middle or 
year; and 

(b) if 80, correctIve! 1t1easur-, taken t(~ 
deal with the situation? 

TIlE MINISTER' OF ENEaO'Y ANIJ 
IRRIGATION AND COAL (SHRI A.B.A. 
GHANI KHAN CHAUDHURI (a) aDd 
(b). As a result of steps takm to im-
port exIosive-s, no shortagt' is likely to 

be expe-rienced in the middle of the year. 

Report £added "Why So Much 
Illegalities In Eastel'll Coalfield." 

1532 SHRI MANORANTAN :BHAKTA: 
,\'Vil1 th(' ?vfinist( T rf ENERGY AND 
IRRIGATION AND COAL he- pleased 
to state: 

(a) Whethe-r the attention of Govern .. 
men t has been drawn to th~ report pub-
lished in a Bengali w~kly "Coalfields 
Tim~s" in its issue dated 18th February 
under the caption "why so much illega-
h tit's in the Eastt"rn Coalfields'· if so what . ' action Governmen t proposes to improve 
the situation, statf' d("tailCi ; 

(b) if not, wh('th~r Gov('rnmm t pro-
poSe' to enquire into the whok issut's for 
newspaper re-port through a Senior OftiCf'r 
from th~ Ministry ; and 

(c) if yes, when, jf not, the reaSOnl' 
therefor ? 

THE MINISTER OF ENERGY AND 
IRRIGATION AND COAL (SHRI 
A. B. A. GHANI KHAN CHAUDH-
URI): (a) to (c). Theatt~ntionol Gover-
nmt-nt has been drawn to the report. A 
detailed report on the article is being 
obtained from Coal India. Suitable action .. 
if necr-ssary will be' taken after receipt of 

the detailed report. 

Soft Cole ShOrtage • 

1533. SHRI MAl?l!AV RAO SCINDIAt: 
Will the M1nlster of ENERGY 
AND IRRIGATION AND COAL be 
be pleased to state : 

(a) whrther it is a fact that shortage 
of sort coke for domestic use has r~Julted 
hardlhip in Delhi and other partl of the-
country ; 




